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1" exercise of poncrs cnnl'ervcd on IIon'blc pmidem. NC! T undez rule 19 of
Natinnal Company Law lribunnl Rule 2016. The Hon'ble premdenl is pleased Ic
dclcgaie [he functions ofkcglslrar m N( ,1 Hydcxabad m snn L, R, Murlh}. Deputy
chhlmr.

2 lha officer whall chm out me fimclium ul‘RegisIm momicncd in rule I9 ol'lhe
NCLl Rules. 1m 6, lill he holds omcc in Ihc M‘LT Hyderabad Bench or further urden
whlchcvcr it earlier This shall come inlo Ihc force with Immediale affect.

(ShmRuglstrar3 Thu issugs mm Ihc approval ol'Hon’ble Presidcm.new

(on) m:
r- s In Uon‘ble President, National Company I aw Tn'bunuJ. Ncw Delhi

aw.— Hun'ble Member». Natmnal Company Law lribuml.
Offices or Nallonal Compml) Lav. rrihunnl, Princlpal Bench, New
Delhi/KolknlmMumbairChcnnaiAhmedabad/Allahnbad/BengalurwChundlgmh’
an“ nhnu ’H) derubad.

4. vs m Jan Secremry, (sh Gym:shwarKumar Smgh) Ministry ofCorpoxale Affalls. ND
5. NCLT nab me/ Nolice Board.
6. lhe 1nsmnlc ol‘cmnemd Accounwmsoflndla, 110. New Dell",
7. lhe lnsmulc ofCompany Secretaries of India. 1(51. Housc 22. lmmnnnnnl Art‘fi. Lndhl

Road. Nev. Delhi 7 I Him}
8. The Jnslitum afCosl Accuumanls oflndia, CMA Bhavlan. 3 Inslllulmnal Area, Lodhi

Road. New Uclhl-l Irma}
9 (‘olporalc Law Ad \en ISX, Ev 'mlt Enclave. Palam Road. New Delhirl 10057
H] Taxman Alllcd Services le . S 32. \Ievl Rolltak Road. Delhi.
11, Th: All lndia Reponer P\1 Lm, 3er. ‘3‘ Block, Delhi Illgh Conn. New Delhi
12. Bar Counul. \Iew Delhi’Mumbai.


